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8 %7 9.94 The petitioner was called upon to state ;

how this application is maintainable as no

findl order was passed in the disciplinary

. proceeding initiated against him under the

direction made on25.8,94. Perhaps feeling
ﬁ&d:; u.—-q.‘:.\,‘:-""—«'&..(x,

that he ha@s got a doubﬁédreasg in Original

‘Application No.343/94, the petitioner has

filed Original Application No.553/94

challenging the <very temmination order and

obtained stay against his relief in pursu@nt
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the petitioners counsel Shri P.Ke.Mishra
agrees that this application does not |
survive any, longer. That being S0, Original

Application Nﬁ 343/94 is dismissed as not

survived. For the same reason Misc. |
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Application No.462/94 and 469/94 also stand

dismissede. ‘
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Heard leamed counsels for both sides.
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